
in 'Yaris. No decision on the size of IDA·8 
is reported to ba vc been take n' in that 
meeting. India is engaged in a dialogUe 
with major donor countries in this 
rClard. 

(b) From IDA· V of, ,9 biUio'A size, for 
the" fiIcaJ years 1978 to 1980, In4ia 
received .. t" 3618.5 'miUion which works out 
to ' 40.81%. Oot of a ,total of .' 12, billion 
gf IDA·VI for fiscal years 1981 to 1984 
Iadia pt f: 4.24! billion which works out 
to 3$:31%. The size of IDA·VII,is $' 9 
billi8n- for the fiscal years 1985 to 1987 of 
wbidI India baa, received' 672.9 million 
ia tbe year 1985. As IDA-VII will be in 
operation tin 30th June, 1987 tbe total 
sb.re~ of India in the tbree year period 
can Dot be assessed at this stage. 

{TrfUII lal ION) 

Frauds ;n banks in DeJIa. 

3802. SHRI RAJ KUMAR RAI: 
Will the Minister of FINANCE be pleased 
to state: 

(a) the number of banks in Delhi in 
which frauds have been committed in 
connivance with offi'cers and employees of 
the' banks d'urin, the year 1985-86 and the 
number of pers8ns heJd responsible 
therefor; 

(b) the names of the major banks in 
which such fraud~ have been committed; 
and 

(c) the action taken or prol'osed to be 
taken by Government against guilty 
J'e!SODS ? 

. THE MINISTER OF STATE IN 
THE MrNISTRY OF f'INANCB (SHRI 
JANARDHANA POOJARY : <tt) Reports . 
receivod from public sector banks indicate 
that so far during 1985';86, 33 ca:ses of 
frauds were committed in Delhi in con-
nivance with 34 'bank officers/employees. 

(b) The names of fhe public sector 
banks in which the frauds have reportedly 
been committed are-

Central Bank of India. 
·Blnk of India. 

Puajab ,National BaRk. 
Bank of Baroda. 
Canara Bank. 
United Bank of India. 
Syndicate Bank. 
Allahabad Bank. 
Indian Bank. 
Punjab & Si~d Bank. 
Indian Overseal Bank. 
New Bank of India. 
Corporation Bank. 
State, Bank of India.. 
State Bank of Pattala. 

(c) The' banks have reported that 22 
delinquent officials ha~e been placed uuder 
suspension and one has been dismissed. 

, Departmental action has been initiated . .". ..... 

against four other employees. Three cases 
have been referred to Central Bureau of 
I nvestiaation/Police for investigation. 

Bank facilitie. in newly de,.loped 
colOJl.le. 10 Delbi 

3803. SHRI RAJ KUMAR RAI : 
Will the Minister of FINANCE be pleased 
to st,ate : 

(a) the criteria laid down for provid-
ing bank facilities in colonies inhabited by 
middle class people in metropolitan cities 
of the country; 

(b) whether any survey has been 
conducted recen.tly in the newly set up 
colonies of Delhi with a view, to providing 
bank facilities; 

(c) jf so, the details thereof; 

(d) whether it is a fact tbat bank 
facility is not available in Yamuna Vihar 
colony set up in 1976 as a result of which 
residents of the colony are facin., a Jot 0' 
inconvenience; and 

(e) if so, the time by which ban~ 
facility will be psovided there ? 

THE MINISTER OF STA. TE IN 
THE MINISTRY OF FINANCE (SR.,I 
JANARDHANA POOJARY): (a) 11:1 




